Interim Resolution Professional / Resolution Professional : Rajender Kumar Girdhar IBBI Registration No. IBBI/IPA-003/IP-N00048/2017-18/10396

Name of the corporate debtor: Chamber Constructions Pvt. Ltd Date of commencement of CIRP: 16.07.2019 ( Order Received on 17-07-2019); List of creditors as on: 2-06-2021
List of operational creditors (Employees)

(Amount in Rs.)

SL Name of authorised Name of Details of claim received Details of claim admitted Amount of Amount of any |[Amount of |[Amount of |Remarks,
No. representative, if any employee Date of Amount Amount of claim |Nature of |[Whether % of voting share in | contingent claim | mutual dues, |claim under |claim not if any
receint laimed admitted claim related nartv? CoC_ if annlicahl that may be set- | verification |admitted
1{Nil Chandrakant M Pevekar 10-12-2019 1597782 1397675 200107
2|Nil Nand Kumar Kuchekar 12-12-2019 2299371 1022514 1276857
3|Nil Debdas Nandi 15-12-2019 1665342 1052409 612933
4|Nil Chotelal Mishra 10-12-2019 911964 512648 399316
S5|Nil Shivram M Poojary 17-12-2019 3820883 496613 3324270
6[Nil Balkrishna Laxman Pimpare 19-12-2019 105500 19442 86058
7|Nil Phool Chand Mourya 09-12-2019 810238 149612 660626
8|Nil Nilesh Shridhar Kalushte 1766684 456342 1310342
9|Nil Amar Singh 03-01-2020 1488131 185662 1302469
10| Nil Yogesh Nachnekar 05-12-2019 1326504 869854 456650
11|Nil Mohan Jayanand Bangera 646394 372891 273503
12| Nil Amit Bhuvad 10-01-2020 840564 840564 0
12|Total 17279357 6535662 0 0 0 840564 9903131




